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RAJYA SABHA

Friday, the 12th July. 1991/
21st Asadha, 1913 (Saka)

The House met at eleven of the clock,
MR, CHAIRMAN in the Chair,

INTRODUCTION OF THE PRIME
MINISTER

MR. CHAIRMAN: May I introduce
the Prime Minister Shri P. V. Nara-
simha Rao.

ey

INTRODUCTION OF MINISTERS

THE PRIME MINISTER (SHRI P.
V. NARASIHMA RAO): Sir, with
your permission, 7 would like tp in-
troduce some Members of the Council
of Ministers, Some have been introdu-
ced yesterday, some others are in the
other House, and so I would like to in-
troduce those why are present here.

Cabinet Ministers

Shri Arjun Singh

Shri Balram Jakhar

Shri Ghulam Nabi Azad
shri C. K. Jaffer Sharief
Smt. Sheila Kaul

Shri Sharad Pawar

Shri Madhav Rao Scindia
Shri B. Shankaranand
Shri V. C. Shukla

Ministers of State
(Independent Charge)

Shri Santosh Mohan Deb
Shri Tarun Gogoi

Shri Giridhar Gomango
Shri Kamal Nath

Shri Ajit Kumar Panja
Shri Rajesh Pilot

Shri Kalp Nath Rai
Shri K. Ramamurthy
Shri P. A. Sangma
Shri Jagdish Tytler
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Ministers of State

Shri Kamaluddin Ahmed
Shri M. Arunachalam
Kum. Mamata Banerjee
Shri Eduardo Falerio
Shri M.O.H. Farook
Shi S. Krishna Kumar
Shri P. J. Kurien

Shri M. Mallikarjun
Shri Chinta Mohan

Shri Uttambhai H, Patel
Shri Mullappally Ramachandran
Shri G. Venkat Swamy
Smt. D. K. Tharadevi
Shri P. K. Thungon

Deputy Ministers

Shri Faban Singh Ghatowar
Smt, K. Kamala Kumari
Shri P. V. Rangayya Naidu
Shri S. B. Nyamagoudar
Shri Ram Lal Rahi

Kum Girija Vyas
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SHRI RAM JETHMALANI. Sir,
while I appreciate that the question
cannot really be answered at this
stage and I am quite willing to con-
cede that they must have some time
to formulate a comprehensive policy
vn this, T may, at the same time, scek
snly an assurance from the honour-
able Minister. 1 hope the honourable
Minister had reached the report which
was produced by the Standing Advi-
sory Committee which was presided
over by Mr. Sharad Joshi in which
there have been two disturbing con-
clusions, One conclusion is that the
benefit of all your subsidies is being
eaten up by the intermediaries and
they never reach the consumer and,
therefore, the proposal has been that
you must stop subsidies at all levels
of production and concentrate on the
consumer. Now, this is one disturb-
ing conclusion. And, Sir, the second
conclusion which they have arrived
at is that your support prices are in-
variably lower than the cost price and
this is very unfair, I would like to
know whether the honourable Minis-
ter has examined these conclusions
or whether he will examine them and
whether he will give an assurance
that he will come out with a compre-~
hensive statement on these two major
Issues.
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SHRI BALRAM JAKHAR: Sir 1 will
take into consideration what the ho-
nourable Member has said and 1 will
also consult him.

SHRI RAM JETHMALANI. Thank
you very much.

MR. CHAIRMAN: 1 think you are
not asking vour second supplementa-
ry. Yes, Mr, Kulkarni. .

SHRI A. G. KULKARNI: Sir, the
honouroble Minister himself is an ex-
pert op agriculture and agriculiural
matters. .. (Interruptions) ...

DR. BAPU KALDATE: On gsdder
manufacture also . (Interrup-
tions) ...

SHR] A. G. KULKARNI. These are
all small matters of your mind . . .
(Interruptions). ..

DR. BAPU KALDATE: They are
important. .. (Interruptions) ...

SHR1 A. G. KULKARNI. It is not
important: it has got nothing to do
with this question how . . . (Inter-
ruptions) ...

SHRIMATI RENUKA CROWDHU-
RY: It is a point of foddar!... (Inter-
ruption) . ..

SHRT A G KULKARNI. Mrs Re-
nuka, why are you joining h.m? You
are a good woman... (Interruptions)...

SHRIMATI RENUKA CHOWDHU-
RY: Thank wvou...{Interruptions)...

SHRI A. G. KULKARNT: Sir, I
want to know one thing from the ho-
nourable Minister, particularly on the
question of susidies. I am awre that th .
Budget is coming and he cannot dis-
close anything now, But I am on the
auestign of nolicy, The many studies
whirh have been made in this country
the Bureau of Indusfrial Costs an
Prices also hag made studies-—-reveal
that it is not that the fertilizer subsi-
dv is given to farmers but to manu-
facturers on cost-plus hasis. The re-
sult of this is that an inefficient unit,
fertiliber unit, also gets the benefit
and efficient fertilizer umiy  suffers.
Now, take the case of the IFFCO. I
is in the co-operative secttor.
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t Is one of the best example in Asia,
eave aside India —for its produc-
ivity. So would you please stop this
ost plus basis? And coming to the
rice, fertilizer factories charge agri-
ulturists their marketing price. Now
he Government is thinking to adopt
he marketing channels for prices for
arious products to the public sector.
‘his is part (a) of my question.

Then, how these fertilizers can be
tilized by poor farmers has also been
one into by expert committees, On
hat also you have to emphasize. And
hat has to be carried through.

Lastly, about the agricultural policy,
Ir. Devi Lal thrice announced, and
e went out without announcement.
vhen is the agricultural policy which
s really necessary in-this country for
etter land use, as you know betler,
oming?

SHRI BALRAM JHAKAR: Sir, I
wave to assure the hon. Member that
iis suggestion will be taken into con-
ideration., When the Budget comes,
hen we will decide about that.

About the functioning of the ferti-
izer plants also, their use. the opti-
num they are producing and at what
'ost ‘T think we have got certain
iews to do that.

' Secondly, we have alsd to take into
onsideration the small and marginal
larmers. We know they are in diffi-
»ulty, and something has to be de-
sised to get them the real thing which
they do require. And we shall make
sure that they get it.

About the policy I will say later
on. That is under consideration.

SHRI A, G. KULKARNI: Let us
not keep on...

"SHRI BALRAM JAKHAR: I can
just tell you that we have circulated
one draft and we are getting the feed-
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back, and we will discuss it and bring
it into the Cabinet, and then we shall
let you know.

MR. CHAIRMAN: Shrimati Sarala
Maheshwari.

e qT AREA ¢ wATg
ety v“w fow gvg @ gavdm
HEC FT % qNF & AR Il AT
T & Ty a3 qr e & R geav
qafast w o 97 fawT &7 @
g S f5 war wzﬁa’v ?r HGY ST

& wam wwrdt g 7 oaar

U
mg Af w1 wwfoa =39 wag A6l
wien & A ged fa & o&w

q
# ua v foungwl #1 W R 7
s ogew e feam § s osmdy

; g f5 ar a@verw
= fgn g z zﬁ é‘@q Z0 3R g9-a%
cnﬂ?l“ vy 79, a8 dwdl 9% v
& FWT T G %, AT GIRIT
% qig OO SedA g7

’x‘i(

Y OGTT WIGT : AT SEear
ar T a% ¥ gy uwwiew F@r

adw {0 won Sw s g sﬁ?
SRy 77 mEAT vﬂf”tf |
ﬁ"-‘mﬁ AT WRRERY ¢ HY @3
§ & =¥ araw @, iy ooyt S
9 g:vr 2., . (Aaum)
T J1EE : 9y - fog fifa
M g Tifw &y ww AT agl, zafae

§ wg gl W | 38 @ 4577 auaAy
FV &ata & | ag 9% Sg §faw av
wod Awar | gfeepiceT i
AT BR T oaf?"‘ fasm & f“z‘q =&l
FoWAl, FE-wg v ghar & fag
gz fray a7 &+ & @ af o
TERET Fr S0 1 g9 w7 faawe
v exm g f fam 9717 & @@
fagdi #1 sa¥ qassg & &)



7 Oral Answers

Mo FATI WZAL : A7 7Y-
Tx, § aWF wread 44 wada @
A ATAAT wgAT g R qd geaiT 3
BURT FT ET FE A FrAar g
a7 3d ey oAl &1 mw ae
FY T M fFsd ganfr ars A
T WA I Y FrEr F e
& T gy ?

At awmafy : ag g gare
& ag Jzar &

DR. Z. A, AHMAD; Sir, I am inte-
rested in this question in a broader
sense since the question of subsidies
is not just an isolated problem and it
is related to the entire question of
increase in the prosperity or increase
in the poverty of the agriculturist.
The question needs a wider compre-
hension Isubmit, Sir, that in view of
the fact that the majority of agriul-
turists are facing a grave crisis—the
the problem of poverty and unem-
ployment is there, the production is
falling, and the terms of trade are
getting more and more adverse for
the agriculturists—will the hon.
Minister state under this question
whether the Government are prepared
to a sort of reviewing the entire agri-
cultural policy followed hitherto? The
old Agricultural Commission made
very Iimportant recommendations.
Those recommendations have not been
implemented. In fact, the volumes
are gathering dust on ‘the shelves. Are
the Government prepared to appoint
a new Agricultural Commission to
review the entire agricultural policy
and the steps taken so far in order Yo
help the lower sections of the far-
mers? It is essential that the entire
question should be reviewed in toto,
not in relation to this viewpoint or
that viewpoint. Therefore, it is
essential that a National Agricultural
Commission should be established
which should within six months or
one year make its recom-
mendations. And they should
examine the recommendations of the
last Agricultural Commission which
had made very important suggestions
and suggested important steps. Are
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the Government prepared to go in the
direction and appoint a Nation:
Agricultural Commission? I want t
know whether an assurance c¢an b
given in this Session?

SHRI BALRAM JAKHAR: Throug
you, Sir, may I assure the hon, Mem
ber that there has been no fall in th
agricultural production. I think, w
have had the highest—177 millio
tonnes.

DR. Z. A. AHMAD: In relation t
population and per capita.

SHRI BALRAM JAKHAR: Produc
tion is something and population i
something else. If you produce mor
on the poulation front, then yo
have to come out all round. And w
must do something about that. Bu
as far as agricultural produetion i
concerned, agricultural production i
on the rise and may be higher eve
this year also. Secondly, your sug
gestion will be taken into considera
tion then.
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You refer that question to the Food
Minister.
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SHRI SARADA MOHANTY: I want
to know from the Government, in
view of the economic crisis, whether
it proposes to reduce or abolish the
financial subsidy being given to fer-
tiliser?

SHRI BALRAM JAKHAR: It is under
consideration.
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